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Thursday, this the 2Bth day of November, 1996 ,

HCN'BLE Tfl, 3USTICE CHETTUR SANKARAN NAIR CHAIRmN
HON'BLE MR. S.P. BISDAS, ftMBER (A)

0A_316/93

Sube Singh,
S/o Sh, Ratti Ram,
R/o ^/illage Zindhpur,
P.O. Mukhrrilpur, ' " ^
Delhi-110036.

f .

. ..Appli ca nt

(By Advocate Sh. Ashok Agga ru;ad)i,il

Versus , • ^®

IY" ' ' ^ ' P—'**31, Delhi Administration through
Chief Secretary, , ^
5, Alipur Road, »
Delhi,

2, Development Comnissioner,
Delhi Administration, -o
5/9 Underbill Road,
Delhi ,

: -Oovh -

•, .Respondents

( Nona for Respondents )

OA-31

i?'liA ^. '• ^

••dS iri-!..:

Na ne Ram, ^ -
S/o Ram Chander, ,'',t '
R/o ^-'illage Hiranki Kushak,
P.O. Khas, Alipur Delhi, - .

... - •'♦X r

(By Advocate Sh, Ashok Aggarual)., ^

Versus

Delhi Administration through
Chief Secretary, 5 Alipur RoScJ, ^ ^
Delhi , ..V j .

2, Development Commissioner,
Delhi Administration, .ii-i.
5/9 Underbill Road,
Delhi, '

. . .Appl leant

• JPV Or
. .. Responds nt s

(None for Baspondents)

0A~437/g3
•*' ,»i • *11 •

V ' ' ' • •

^in

Tula Ram, S/o Sh, ffahar Singh,"
R/o H,No.621, Alipur, Delhi^ alsvs'-
/n Aj ifilsUiBy Advocate Sh. Ashok AggarwaX) p\ £

Versu

1« Delhi Administration,
through Chief Secretary,

'iT an 0^1)

• • .Applicant



•.;n .V

clqqh

2, The DeveloCoinmissioner,
Delhi Administration, _
5/9 Under Hill Road, Delhi.

(None for respondents)

DA-439/93
r ^ '• • •.'-i :

Bhane Ram, S/o Sh, Khilali,
R/o Village l^hmadpur, Ramjanpur,,, i
P.O. Aiipur, Delhi. . . ... P
(By AduoC:?te Sh. Ashok Aggeruel) '" y'

Versus ' y
• • j c,

1 . Dejhi Administration through
Chief Secretary, 5, Aiipur Rpad,
Delhi . ^

2. The Development Commissioner, ,
Delhi Administration, 5/9 Under Hill Road,
Delhi. : „ .

(NoPB for RespondentsJ
OA-470/93

,, .Respondents

.. ,Appl icant

.. 'Respondents

Nanu Ram, S/o Puran, '
R/o Village Zindapur, P.O. nukmilpur,
Delhi.

(By Advocate Sh. Ashok Aggarual}
Versus

1 , Delhi Administration through
Chief Secretary, 5, Aiipur Road,
Delhi,

'2, Development uom.missioner, ,'
Delhi Administration, ^ , T, -r ^

^ " 5/9 Under Hill Road, ^ U
' ' • Delhi. '

(None for Respondents)

Pfehavir, S/o Sh. Kishan Lai, „ :
R/oVillage Basi,
P .D. Khekra, . . ,, ,
Distt, Peerut (U.P.y .. p; ; .

(By Advocate Sh. Ashok Aggaryal) . •
V/ersus

1- Delhi Administration through
Chief Secretary, 5, Aiipur Ro»d/,^/j~
Delhi. ' : jT

2, Development Commissioner, o\'̂
Delhi Administration, '*• r|.«c
5/9 Under Hill Road, :ocvbA
Delhi,

(None for respondents)
irtlsQ , t

;siu7::t v; leidC rtyuoidi

bfioR luqxiA .a
••i:• :: . : - -» Mi^aD „•

.. .Applicant

...Respo

.. .Applicant

, , .Respondents



Thsse applications having been heard cn 28,11,1996
the Tribunal on the same day passed the follouing:

ORDER

Chettur Sankaran Nair(D)^ Chairman

Applicants who are casual labourers uere denied

employment on the grcund that they suffered from

Tuberculosis, According to them they are not afflicted

this disease, ulhether they are Tuberculor oatients

or not is not a matter uhich should appropriately be

subject matter of judicial review. Respondents will

call applicants to be examined by a duly constituted

ftedical Board to ascertain their physical state. If

they are found to be healthy and not suffering frcrri

Tuberculosis the order of termination to the extent

it is bassd on medical grounds uill stand quashed.

Those of the applicants who are ccntinuinc in service

by reason of int e ri m orders ui 11 be retained until the

fiedical Board takes a decision in the matter. Applicants

uill produce a copy of this order before respondents who

shall acknowledge the same. The .acknowledgement will

be lodged in the Registry, ftedical Board will be

Constituted and applicants will be examined by the said

Board within six weeks of the date ofjacknowledgement

of this order by. respondents, ./

2, Application is disposed of as aforesaid.

Dated, this the 2eth day of November, 1996,

( S.P. BISWAS )
l*iember(A)

' Sa nj u *

( -CHETTUR SANKARAN NAIR, 3. )
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